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oanasslstaDee to rivate ollder 
roeet y B D  

09, S R D. S. A. S APRA A-
SAM ill the Minister o  R S 
AND SN e leased to state 

(a) to how any Private Builders, 
ousing and ran Develo ent or-
oration has given loan assistance 
during the last three years and 

() what are the na es o the 
Builders, the a ount o loan or each 
o the  

 MNS R  PAR AM N 
AR A ARS AND R S AND 
SN (S R B S MA NARAN 

SN ) (a) Nil. 

() Does not arise. 

arages ia R. . Pura, sectors B 
and  

030. S R RS NA ANDRA 
. PAND   ill the Minister o 

R S  AND  SN e leased 
to state 

(a) whether he is aware that allot-
tees o overn ent iats in Sectors 
 and , R. . Pura, New Delhi 

have let out their scooter garages n a 
ass scale 

() whether such isuse o garages 
is erissile, i -not the action ov-
ernr.nent roose to take to sto this 
8lld invoke the enal rovisions 
a n t the deaulters 

(c) whether it is a act that in the 
sence o any lavatories r ath 

roos availale or the dwellers  o 
these scooter garages constant nui-
sane is eing caused to other resi-
dents o the colony and 

(d) i so, action roosed to e 
taken to Bet atters right and re ove 
this nuisance once or all  . 

 MNS R  PAR AM N-
AR A ARS AND R S  AND 
SN (S R B S MA NARAN 

SN ) (a) So e co laints o 
Buletting o scooter garages in Sec-
tors  and  Ra a rishna Pura 
have een d  

() to (d). Suletting o garages 
and its use as dwelling units is not er-
itted as it violates the allot ent 
rules. Deaulting allottees have eell 
issued show cause notices why the 
allot ents should not e cancelled. 

Develo ent o nra truoture aci-
ties or s all ishing harours 

031. S R A  A. RA M ill  the 
Mintster o A R R e leas-
ed to state 

(a) is there any roosal to develo 
inrastructure acilities or the s all 
ishing harours and 

() erala eing an i ortant coas. 
tal state with highest sea ood ex-
orts, what stes are eilng taken to 
develo ishing orts so that ishing 
oats can e taken to sea during on-
soon eriods 

 DP  MNS R N  
MNS R S  A R R AND 
R RA R NS R N ( -
MARl AMA,  MAR)   (a) es, 
Sir. nder the existing schee 0 er 
cent assistance  ro  overn ent o 
ndia is availale or develo ent o 
ishing harourslanding and erthing 
acilities.  Such roects nor ally in-
clude inrastructure acilities. 

() ishig orts are rovided under 
three road categories asically to 
rovide shelter to the tshig  oats. 
hey also enale hygienic handling o 
ish, or su ly o e sential reuisites 
like uel, water and ice etc. 

he ishing orts already sanctioned 
in erala y the overn ent o ndia 
are as ollows 

-Ma r Port 

1. ochin 

l-Millor Ports 

1. ihina (Stage ). 

. annanore 



ritten Answers B ADRA 9, 1903 (SA A,)  ritten ,Ansers 94 . 

t--anding and erthing acili-
ties r s all crats (asic 
acilities) 

1. Ponnani 

. Baliaatna. 

3. asargode 

4. Beyore 

Recently (in uly 1981) two ore ro-
ects,  naely,  Neeleshawara  and 
Munnakkadavu have also een aPov 
ed. 

0 t    

  hrr  a  cti 
  

       it 
 , 1980  i    

 i) crlt tlt r 1 r)   t  

t    tr 11  

o  a   ct  

iit , 

  1i   ate.,  

1lt 1  1      

l  ll t  i1    i 

(t)  n   lait 
  3t-ti  tn    9h 

   i t  ii a 

.   t   tn n   

   srrca    

 lrd (tt ilivt   

      
(i) 1 t  

 11   t  i lir 
t      t oa 
 n    iill  t 

(t)  t  e  
i) t   ct a  t 
o  t tt i- t   i  

  oa   

construction o ho e or Barian. 

State-wise 

033. S R S B AS  ANDRA 
B S A R ill the Minister o 
R S AND SN e eased to 

etate 

(a) the nu er o houses construc-
ted or ari alS rund handed over to 
the in all the states state- ise, dur-
ing the last two years 

() whether the target o construc-
tion o houses o ari ans has een 
ully achieved and 

(c) i not, the reasons thereor 

 MNS R  PAR AM N-
AR A ARS AND R S AND 
SN (S R B S MA NARAN 

SN ) (a) to (c).  he inor a .. 
ti01l1 is eing collected ro the state 
overn ents and will e laid on the 
ale o the Saha. 

Purchase o .A.. Air rat 

034. S R BA ASA B l  
PA  ill the Minister o A R-

R e leased to state 

(a) whether overn ent have de-
cided to urchase eight ixed ing air 
crat anuactured y industan 
Aeronautics iited, anur 

() i so, the cost o each aircrat 
and when these aircr.ats are likely to 
e delivered 

(c) what are the na es o the Sta-
tes to who thelle air crats are likely 
to e allotted 

(d) whether .A.. has ade any 
i rove ent in the air crats, i so, 




